BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL (SZ), CHENNAI

APPLICATION No. 410 OF 2013 (S2z)

1. P.V.Subramani
Son of P.Vellachamy
Arasamarathupatti
Neelamalaikottai Post
Dindigul.

2. G.Kanthasamy

Son of GovindapaGounder
Arasamarathupatti
Neelamalaikottai Post
Dindigul.

3. N.Selvaraj

Son of China Nachimuthu
Bramanayagapuram
Neelamalaikottai Post
Dindigul.

4. N.Sivaji

Son of K.Nadunachimuthu
Bramanayagapuram
Neelamalaikottai Post
Dindigul.

5. Selvaraj

Son of SubbiyaGounder
Bramanayagapuram
Neelamalaikottai Post
Dindigul.

6. N.Sakthivel

Son of Periyanachimuthu

Bramanayagapuram

Neelamalaikottai Post

Dindigul. ...Applicants

-Vs-

1. The State of Tamil Nadu
Represented by its Director
Environment and Forests Department
Fort St. George.

2. The District Collector
Dindigul District.

3. The Tamil Nadu Pollution Control Board
Rep. by its Chairperson

Annasalai

Chennai.
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4. The District Environment Engineer
Tamil Nadu Pollution Control Board
Plot No, JeyarajBhavan

9™ Cross  Street

Dindigul.

5. Sriramapuram Town Panchayat
Rep. by it's the Executive Officer
Sriramapuram

Dindigul.

6. The Tahsildar
Dindigul District.

7. ReddiyarchatramPanchayat Union
Rep. by its Chairman
Reddiarchatram.

8. MorMelagaiUrpathiyalarNalasangam

Poliyamanur

Neelamalaikottai Post

Dindigul. ...Respondents

AFFIDA BY e

I, S.Gobi, Son of SubbaiahChettiyar, President of
MorMelagaiUrpathiyalarNalasangam, Hindu, Male, aged about 48 years,
having office at No.55-B, Boliammanur, Neelamalaikottai Post, Dindigul
District, do hereby solemnly affirm and sincerely state as follows:-

1. I state that I am the President of the 8™ respondent Society and as

such I am well conversant with the facts and circumstances of the case.

2. 1 state that our society was registered before the registrar of

societies and the respective society registration number is 10 of 2013.

3. I humbly submit that as per the order dated 25.06.2021 the Hon'ble
National Green Tribunal (SZ) orderedthe MorMelagai Association to file the
concrete proposal of the nature of steps involved by the MorMelagai Units in

disposing of the remnant salts.
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4. 1 submit that after the manufacture of MorMelagaithe remaining
waste salt left out from the panel were collected in polythene bags each of
25kilograms and the same is being stored in a closed shedand a cement
flooring is also put up in the said closed shed as per the periodical guidelines
and instructions of the Tamil Nadu Pollution Control Board.The waste salts
collected in polythene bags are in no way in contact with the water bodies or
ground level as the cement flooring is present in the closed shed. I have
taken all kinds of precaution in storing the remnant salt away from the
ground level. I have also taken utmost care in disposing the remnant salt at

periodical intervals and with utmost caution.

5. I submit that the stored remnant salts were taken by the
Arunachalam Enterprises, aprivate organization that was permitted by the
TamilNadu Pollution Control Boardto take the salts to dispose and issues a
receipt for the amount of salts taken for disposal. I humbly submit that the
remnant salts stored in a Dark closed shed were disposed once in a year as

per the guidance of the Tamil Nadu Pollution Control Board.

6. I submit that the present guidelines issued for disposing the
remnant salt is being strictly followed by the association. I also state that
the association is also ready to follow the fresh guidelines in disposing the
remnant salts as fixed by this Honorable Tribunal.

It is therefore prayed that this Honorable tribunal may pleased to
consider the affidavit of the 8" respondent and pass suitable orders as ...Em

Honorable Tribunal may deems fit and thus render justice. . °

Solemnly affirmed at Dindugal O ﬂ\.}\, . @ OT )
on this the owfém nm&. July, 2021 @) BEFORE ME: <"

and all the above contents are explained O

in Tamil to the deponent and the deponent O L—y N
Understood the same and put his () ADVOCATE DINDUGAE
signature in my presence:- 0 VALANICHAMY, B.A wyw“, s

ADVOCATE/ NOTARY
INDIAN COMPLX v
Last & Page No.03 QPRANCHATRAM. 624019

= DINDIGUL (Dist).
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BEFORE THE HON’BLE NATIONAL

GREEN TRIBUNAL (SZ), CHENNAI

APPLICATION No. 410 OF 2013 (Sz)

P.V. Subramani,
S/o. P.Vellachamy,
Arasamarathupatti,
Neelamalaikottai Post,
DindigulAnd 5 others.
...Applicant
-Versus-

1. The State of Tamil Nadu,
Represented by its Director,
Environment and Forests Department
Fort St.Goerge and 26 others

... Respondents

AFFIDAVIT FILED BY THE 8™
RESPONDENT

M/S. M.GURUPRASAD

COUNSEL FOR 8™ RESPONDENT
Ph: 9944000999



